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(c) For the year 2014-15 (latest available), the ratio of the number of passengers
travelling in the General Compartment, 3rd AC and other classes and the income
carned through them are as under:-

Class Ratio of no. of passengers Ratio of Earnings
Second (General) 89.3 38.1
3rd AC 1.0 18.3
Others 9.7 43.6

Independent authority for regulating Railways

1724. SHRI BHUPENDER YADAV: Will the Minister of RAILWAYS be pleased
to state:

(a) whether there is any proposal under Government’s consideration for setting
up of an independent authority for regulating the affairs of Railways, if so, the
details thereof;

(b) the likely or proposed scope of activity of the said authority; and

(c) the time-frame contemplated for setting up the said authority and the present
status of the proposal?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI MANOJ
SINHA): (a) to (¢) In the Rail Budget 2015-16, setting up of a mechanism for
making regulations, setting performance standards, determining tariffs and dispute
resolution was announced. In December 2015, Ministry of Railways brought out
for public consultation a concept paper on regulatory framework and sctting up of
Rail Development Authority of India. The concept paper envisages an Authority to
undertake functions of tariff determination, ensuring fair play and level playing field
for private investments, setting efficiency and performance standards and dissemination
of information.

At present, no time-frame has been fixed for setting up the Authority.
Railway projects in Himachal Pradesh

1725. SHRIMATI VIPLOVE THAKUR: Will the Minister of RAILWAYS be
pleased to state:

(a) the details of railway projects undergoing/proposed to be started soon in
Himachal Pradesh;

(b) whether some of these projects have been delayed and if so, the details
thereof;



